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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
SOUTHERNZONE, CHENNAI

Application no. OA 39 of 2024 (SZ)

Applicant(s) Sri. Jonatt Jose,

S/o Sri. Jose, Nalukettu, Koratty

Vs.

Respondents The Secretary, MoEF and CC & others

REPORT FILED BY THE ENVIRONMENTAL ENGINEER, KERALA
STATE POLLUTION CONTROL BOARD, DISTRICT OFFICE,

THRISSUR, THE 6TH RESPONDENT

I, Dinesh. K.S, aged 55 years, son of Late. K. V. Sidharthan, residing at

Irinjalakuda, working as the Environmental Engineer, Kerala State pollution

control Board, District office, Thrissur, do hereby solemnly affirm and state as

follows:

l. I am the Environmental Engineer, Kerala State pollution control Board

(herein after referred to as Board), District office, Thrissur. I am aware of the

facts affirmed by me in this report. I am swearing that this is the report based on

the best of my knowledge, information and belief and the facts revealed from

the records. I am filing this Affidavit on behalf of the 6'h respondent, as duly

authorized.

2. It is respectfully submitted that, this respondent had submitted a report dated

16.06-2025 and and pursuant to the same, the Hon'ble NGT issued an order on

18.06.2025 directing this respondent to address the issue of odour pollution as

alleged by the applicant.

3. It is respectfully submitted that, it has been observed that the Acheson

ng of silicon carbide, is a carbothermal
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reduction process, wherein carbon acts as the reducing agent by removing

oxygen from silicon dioxide, to form silicon carbide (SiC). The raw material

used, pet coke is a petroleum byproduct and serves as the source of carbon, it

contains a certain amount of sulphur, which may lead to the formation of

hydrogen sulphide (l-bS), an odorous gas. ln order to reduce fugitive emission, a

hood-cum-blower system connected to a chimney of approximately 60 meters

height has been provided. In compliance with the order dated 18.06.2025, stack

monitoring was carried out again on 25.06.2025 to determine the concentration

of HrS. At the time of monitoring, the unit was operating with three fumaces at

different stages of the process. The petitioner was met during the inspection and

raised concems regarding odour nuisance.

4. [t is respectfully submitted that, the results of the stack monitoring conducted

on 2 | .0 5 .2025 and 25 .06.2025 are tabulated be low.

sl.

No.

Date of

inspection

Parameter Result Standards

1 21.05.2025 Particulate matter 33.6 mgA'{mr 150 mg/\trml

Sulphur dioxide <: mgntm' 4oo mgrNml

Oxides

Nitrogen

of <2 mgA{mr 600 mgAtrm3

2 Hydrogen

sulphide

16.4 mgA'{m Standard not

specified for

S ilicon

Carbide

manufacturing

unit.
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5. It is respectfully submitted that, from the table it is observed that the

parameters specified in the consent - namely, Particulate Matter (PM) , Sulphur

Dioxide (SO2) , and Nitrogen Oxides (NO-) are within prescribed limits. True

Copies of the monitoring results dated21.05.2025 and25.06.2025 are produced

herewith and marked as Annexure R6 (a) and Annexure R6 b respectively.

Ambient air quality monitoring was conducted at the applicant's residence on

26.07.2025. On the said day, there was heavy rainfall with intermittent power

failure. The total duration of the monitoring was 2l hours and 30 minutes

during which the unit was operational. The applicant's residence is situated on

the eastem side of the unit. During the inspection, no odour was detected on the

eastem side, however, odour was observed at residences located on the westem

side of the unit. The results of the ambient quality air monitoring indicate that

all tested parameters are within the limits prescribed under the Ambient Air

Quality Standards. A true copy of the results is produced herewith and marked

as Annexure R6 (c).

6. It is respectfully submitted that, the air pollution control measures provided

by the unit comprises three cyclone separators and three dust separation units.

Each pair ofcyclone separator and dust separation unit is connected to a suction

hood placed on the top of the fumaces during burning/cooling stages. Usually,

during operation of the unit three furnaces are in either the reaction or cooling

stages. The suction force is provided by three blowers, each of 1l0KW

capacity, installed between the air pollution control devices and the chimney.

The gas from all these units are vented through a single chimney of
approximately 60 meters in height.

7. It is respectfully submitted that, the applicant has stated rhat the odour is

severe on certain days and that during rainy days, the atmosphere tends to be

laden with smoke. It is observed that the presence of odour is not continuous.

provided to control fugitive
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emissions from the furnace. The emissions through the stack are complying

with the standards prescribed. Further monitoring is required under non-rainy

climate to verifu the allegations raised by the applicant. This respondent

proposes to continue monitoring and identily the source ofodour. It is peninent

to note here that in there are no standards fbr odour in the National Ambient Air

Quality Standards, hence only subjective identification of odour is possible.

Based on results of such observations, the industry will be directed to install a

suitable odour control mechanism in their air pollution control system.

All the facts stated above are true to the best of my knowledge, information and

belief.

Dated this is the 29ft day of July, 2025.

For and on behalfofthe Kerala State Pollution Control Board (6fr Respondent)

Envl
DINESH K.S
ronmontal Englnaar

Pollution Contol Bornl
Otlios,Thri$r.rr

Dinesh. K. S

Environmental Engineer
Kerala State Pollution Control Board

District Office - Thrissur.
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KER{LA S]'ATE POI,LTITION CONTROL BOARI)\l.i!rtr( trtEr... -r.. t toor, p.r.r.tl.na, ()llrllrrr p.O.. Itrisror-680655

P( tt.l sR t( t 16 rrr

Namc and r\ddress ofthe L,nir

Date: l2 06..1{J25

s t{( K Ntr,\t-roRl},i(i RE.poR.t.

Date of Sampling :1.05.2()15

Stack No

Volurne of Ernission : I 89419,i'1m t;Hr

Concenrarion Load pM : i-i.fr nrg, \ nr'

Pollulion Load pM
: 152.76 Kg/Da1-

Oxides of Nitrogen as N01 ' J mg \nr'

Sulphur dioride as S03 :<3 mgNmr

M. s- ('arborundum Universrl LID.
\alutettu. Koratt-v, thri ssur

EI{ I'IRONIVTf, iIiTAL ENGINEER
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,Ar**xree -R.6*b
l.lcphonc \o: ola' - 2-lr_.1959 t-mail: li.sptblsrA 8F.il.com
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oo**16" 0D'6I@id. a3oDr, c,'iel, .too5co1, eg3aa "i'1.e., o)JBAd_560655

KERALA STATE POLLUTION CONTROL BOARI)
\lrjestir Square, 3'd l'loor, Pararattani, Ollukkara P.O., Thrissur-680655

PCB/TSR/IC/ I 76107

Name and Address of the Unit

Date of Sampling

Stack No

Hydrogen Sulphide as H:S

DLte:29.07.2025

M/s. Carborundum Universal LTD.
Nalukettu, Koratty. Thrissur

25.06.2025

16.4 mg,4.{ml

E r.' VIRON MENTAL ENGIN E ER

STACK MONTTORING REPORT

)--l_
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An &ru-de RC (c)

:YI-'Y\7'
PCBTISR/tC/l 76107 Date: 28.07.2025

of Ambient Air Oual ilt Mon rinq

To verifi the ambient air qualitl ar resitlence of Jonert J.se. choorackal House- Nalukenu
located in proximitl to M/s. Carborundum ljniversal LTD. Nalukettu. Koratq, Thrissur and
to_ assess suspecr.ed air pollutants potentialll anributed ro the operations ofthe said industq., a
24-hour continuous ambient air qualitl monitr-rring exercise wis conducted

Date of Ambient AirQualitl Moniroring: 26.07.2025 &27.07.2025

Monitoring Location

Atmospheric Ciondition

Time and Duration

Residence ofJonen Jose
Choorackal House
Nalukettu P O

: Continuous and intermittent rainfall observed throughout
the monitoring period.

::6'hJuly 2025 I t. t5am to 27r July 2025 l2.00pm

(Monitoring was conducted for a total durarion of2l
hours and J0 minutes dde to a power failure during
the monitoring period.)

Sl. No

I Panicu late Matter PM l0 26.51

2 Paniculate Maner PI\4 2.5 14.t7

Oxides of Nitrogen as NOx 4
.1 Su lph ur dioxide as SO2 .'-l

BI)I-

Parameters ( oncentration in
Ambient Air (pgimr;

5 Hydrogen Sulphide

ENVIRONMENTAL ENGTNEER

l.LPhd.\q 0$t- ltr.loJo ,,n.& kFbn . so.iLo6

ceog oDo(Nlt cG) oeil o1 e oeio o'lo 6coein Eonl cd0D"
ao.E1a" o'61@d. oloD.. (ols, .ro.t !r61, ,al l6c .rl.e.. olgld-6ao.5,

KERALA STATE POLLI-ITION CONTROL BOARD
llrjcsri. Sqor.., J,. Floor, pxrarrr.oi, Ollokkr.r p.0., Tbrirsur-6E06S5
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